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Non-supply of allotted items to
West Bengal

2919. SHRI SATYA GOPAL
MISHRA:

SHRI HANNAN MOLLAH:

Will the Minister of CIVIL
SUPPLIES be pleased to state:

(a) what was the quota fixed for
West Bengal for diesel, petrol, kero-
sene oil rice, sugar, cement and salt
during the last three years; year-
wise, month-wise;

(b) what were the reyuirements of
West Bengal for above mentioned
items during the last three years;
year-wise and month-wise;

(c) how much quantity has been
supplied to West Bengal on each of

those items during the above men-
tioned period;

(d) whether Government arz aware
that the allotted quota on zbove ilems
coulq not be supplied o West Bengal;
and

(e) if so, the reasong therefor?

THE MINISTER OF CIVIL SUP-
PLIEs (SHR] V. C. SHUKLA): (a) to
(e). Information is being collected and
will be laid on the Table of the House.

Facilities provided by Nationalised
Banks in Backward Districts of Tamil
Nadu

2920. SHRI T. NAGARATNAM :
Will the Minister of FINANCE
be pleased to state:

(a) which districts in Tami] Nadu
are considered to be backward and
what facilities and improvements are
being provided by the Nationalised
banks for their developments; and

(b) detailg of the results achieved
in these districts during the last three
years, year-wise, district-wise and
bank-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHA]I BAROT): (a) 9 districts
have been identified as ‘industrially
backward’ in the State of Tamil
Nadu. These are listed in the state-
ment. The gpecia] concession offered
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by the public sector banks in such
industrially backward districts is in
the form of a concessional rate of
interest on term loang of not less than
3 years’ tenure to small scale indus-
tries and composite term loans not ex-
ceeding Rs. 25,000 granteq to artisans,
craftsmen and village and cottage in-
dustries. The interest charged on such
loans in the industrially backward
districts is 9.5 per cent per annum, as

compared to 11 per cent per annum
in other districts.

(b) Industria] development of any
area ig dependent primarily on the
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development of infra-structure facili-
ties such as transport, power and com-
muncations and of avalability of raw
materialg anq accessibility to markets
and development of local entrepre-
neuria] talent. The availability and
cost of credit support plays only a
supportive role in the process of indus-
trial development. However, the
available data get out in the Annexe
shows that between December 1974
and December 1977, the scheduled
commercial bankg have extended cre-
dit to an increasing number of small
scale indugtries in these industrially
backward districts of Tamil Nadu.

Statement

Outstanding credit of S:ha1ilel commzrecial banks to small scale industries in the Indus-

trially backward districts of Tamil Nadu.

e ———

(Amt, in Rs. 000)

Inil-nally backws d d strics  in Tam'l

Dacem’:c 1974

Dacembar 1977

N1du —— e — —_
No. of Amhuat No. of Amount
Accounts  outstand'ng  Accounts  outstanding
- x.— T)E;;;n art N 169 1645 589 6251
2, Kanyakumari . 642 7634 1724 12793
Madurai 2367 32315 5259 134007
4. North Arcot . 812 86770 2462 114663
5. Ramanatha Puram 3045 64476 5308 116355
6. South Arcot 3246 14885 1043 11028
9.  Thanjavur 1326 14737 2522 27760
8. Tiruchirapalli 1251 32587 3840 77630
9. Pudukottai 89 1101 244 6192
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Opening of Branch Offices of
Nationalised Banks in Koraput
District of Orissa

2921. SHRI GIRIDHAR GOMANGO:
Will the Minister of FINANCE
be pleased to state:

(a) whether there is any proposal
rending with different nationalised
banks to open their branch offices in
the Koraput district of Orissa;

(b) if so, the names of the banks
and the places selected for opening

—

of their branch offices in that district;
and

(c) when all the branches at pre-
sent under consideration will be open-
ed and the problems for early opening
the propesed branches, if any?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): (a) to (c).
The current branch licensing policy





